[ 7 December, 2023 ]

Need to address the problem of preparing AADHAAR card for
differently-abled citizens
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[RAJYA SABHA]

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by the hon. Member, Dr. Sumer Singh Solanki: Prof. Manoj Kumar
Jha (Bihar), Shri Maharaja Sanajaoba Leishemba (Manipur), Shrimati S. Phangnon
Konyak (Nagaland), Dr. Sikander Kumar (Himachal Pradesh), Ms. Kavita Patidar
(Madhya Pradesh), Ms. Indu Bala Goswami (Himachal Pradesh), Shrimati Darshana
Singh (Uttar Pradesh), Shrimati Sangeeta Yadav (Uttar Pradesh), Shri Sadanand
Shet Tanawde (Goa), Shri Pabitra Margherita (Assam), Shri Jose K. Mani (Kerala),
Dr. Santanu Sen (West Bengal), Shrimati Sumitra Balmik (Madhya Pradesh), Dr.
John Brittas (Kerala), Shri Rambhai Harjibhai Mokariya (Gujarat), Dr. Kalpana Saini
(Uttarakhand), Shrimati Vandana Chavan (Maharashtra), Dr. Fauzia Khan
(Maharashtra), Shri Sujeet Kumar (Odisha), Dr. Amar Patnaik (Odisha), Shri
Kanakamedala Ravindra Kumar (Andhra Pradesh), Shrimati Phulo Devi Netam
(Chhattisgarh), Shri Abir Ranjan Biswas (West Bengal), Shrimati Priyanka
Chaturvedi, Shri Rajmani Patel (Madhya Pradesh) and Dr. Sasmit Patra (Odisha),
Shri M. Mohamed Abdulla (Tamil Nadu), Dr. Kanimozhi NVN Somu (Tamil Nadu).

Now Dr. K. Laxman; need to protect ancient monuments and archaeological
sites at holy shrine Tirumala.

Need to protect ancient monuments and archaeological sites
at the holy shrine Tirumala

DR. K. LAXMAN (Uttar Pradesh): Sir, Bharat is the oldest living civilization in the
world. Indian culture and traditions are closely linked to Sanatana Dharma whose
edifices, the plethora of temples and monuments, spread across the nook and corner
of India. Tirumala is supposed to be the world's largest holy and spiritual place
covered by seven hills which consists of ancient monuments, temples and mandapas
constructed during the regime of Chola, Pallava, Vijayanagaram and Yadava kings.
But recently, unfortunately, the TTD demolished an ancient Parveta Mandapa at
Tirumala which was in existence for more than 800 years and constructed a new
modern mandapa with new dressed granite. TTD is also trying to demolish Padala
Mandapam at Alipiri in Tirupati. Instead of demolishing such age old monuments, the
opinion of ASI should be taken on structures which have got historical, spiritual and
archaeological significance. | urge upon the concerned authorities to view the matter
very seriously because the devotees of Lord Venkateshwara Swami of Tirumala are
not there in Andhra Pradesh alone, but from places all through the country,
thousands of devotees come and pay their homage. The historical, cultural and
traditional importance of these ancient temples in and around Tirumala and Tirupati is



